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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 08.08.2022 (MONDAY) 

     COURT-IV 

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE 
10:30 AM 

 

In the Court of Hon’ble Mr.  Justice Rakesh Kumar Jain, Member (Judicial) and Hon’ble Dr. Alok Srivastava, Member 

(Technical) 
    

   For Admission (Fresh Case) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

No. 132 of 2022 

 

Sandra Keith Freese 

Vs. 

Union Of India, 

Ministry of Corporate Affairs Through 

Regional Director (Northern Region) 

 

Charu Sangwan   

 

   For Admission (After Notice) 

2.  Comp. App. (AT) 

(Ins) No. 1143 of 

2019 

 

Vidya Educare Pvt. Ltd. 

Vs. 

Agroha Colourtech Pvt. Ltd. 

Sanchit Garg Anand Singh Sengar 

 

3.  Comp. App (AT) 

(Ins) No. 1412 of 

2019 
 

 

NLMK India Service Centre Pvt. Ltd. 

Vs. 

PME Power solution (India) Ltd. 

Rachit Devgun  Dinesh Kapil 

Aneesh Sharma 

4.  Comp. App. (AT) 

(Ins) No. 749 of 

2021 
 

Piyush Sengar 

Vs. 

PEC Ltd. 

 
With 

Akhil P. Chhabra Sangeeta Sondhi 

Ruchi Gour 

5.  Comp. App. (AT) 

(Ins) No. 1071 of 

2021 

 

PEC Ltd. 

Vs. 

Phulchand Exports Pvt. Ltd. 

 

Krishan Kumar Anando Mukherjee 

Kumar Anurag 

Singh 

Umang Mehta 

 

   For Hearing 

6.  Comp. App. (AT) 

(Ins) No. 796 of 

2019  
 

 

Directorate of Revenue Intelligence. 

Vs. 

Shree Ganesh Jewellery House & Ors. 

 

Ajit Sharma  Pratiksha Sharma-

R1 & R2 

Ruchir Mishra-

Interveners 

7.  Comp. App. (AT) 

(Ins) No. 112-113 

of 2020 

 

 

Balmukh Goldjewel and Multitrading 

Pvt. Ltd. 

Vs. 

Rakesh Rathi & Ors.  

 

Akshay Sharma Ms. Bhavya Bhatia-

R1 

Apoorv Shukla-R3 

Yashvardhan 
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8.  Comp. App. (AT) 

(Ins) No. 1104 of 

2020 

 

Vikas Aggarwal 

Vs. 

Asian Colour Coated Ispat Ltd. & Ors. 
 

With 

Parth Bhatia  Pooja Mahajan 

Savar Mahajan 

Avni-R4 

Shatrajit Banerji-R2 

9.  Comp. App. (AT) 

(Ins) No. 1105 of 

2020 

 

Sapna Aggarwal 

Vs. 

Asian Colour Coated Ispat Ltd. & Ors. 

 
With 

Parth Bhatia  Pooja Mahajan 

Savar Mahajan 

Avni-R4 

Shatrajit Banerji-R2 

10.  Comp. App. (AT) 

(Ins) No. 1107 of 

2020 

 

Archana Aggarwal 

Vs. 

Asian Colour Coated Ispat Ltd. & Ors. 

 
With 

Parth Bhatia  Pooja Mahajan 

Savar Mahajan 

Avni-R4 

Shatrajit Banerji-R2 

 

11.  Comp. App. (AT) 

(Ins) No. 1108 of 

2020 

 

Kamlesh Devi Aggarwal 

Vs. 

Asian Colour Coated Ispat Ltd. & Ors. 

Parth Bhatia  Pooja Mahajan 

Savar Mahajan 

Avni-R4 

Shatrajit Banerji-R2 

12.  Comp. App. (AT) 

(Ins) No. 426 of 

2021 

 

Punjab National Bank 

Vs. 

Walia Traders Ltd. 

 
With 

Paritosh Budhiraja  Manish Panda 

Mrinal Bharat Ram 

Priyamwada Sinha 

13.  Comp. App. (AT) 

(Ins) No. 434 of 

2021 

 

Punjab National Bank 

Vs. 

Walia Traders Ltd. 

 

Rajesh Prasad  Manish Panda 

Mrinal Bharat Ram 

Priyamwada Sinha 

14.  Comp. App. (AT) 

(Ins) No. 217 & 

218 of 2022 & 

I.A. No. 1067 of 

2022 

Bhawanishankar Harishchandra Sharma 

Vs. 

Feedback Highways OMT Pvt. Ltd. & 

Anr. 

 

Abhirup Dasgupta Shweta Bharti 

Ankita Panikkar 

Sukrit Kapoor-R1 
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